Calcutta High Court (Appellate Side)

Defective Report ~~ with Scrutiny date From 26-08-2025 To 26-08-2025~All rows are shown

SI Case Filing No. Name of Petitioner Name of Learned Compliance List of Defect(s)

No. Type Advocate By Date

1 (010 3220/2025 SIDDHARTHA MITRA AND ANR SMITA 19-09-2025 NO ADVOCATE DECLARATION IN BACK PAGE
Mobile:9830374961 MUKHERJEE
Email: JURIST119@GMAIL.COM

2 CRM (A) 3114/2025 SUBRATA DEY AND ORS. MAHESWAR MALO 16-09-2025 1) IN 1ST PAGE AND IN PRAYER PARA, MENTION LD
Mobile:9831519885 DAS TRIAL COURT DETAILS WHERE G.R. 496/2025 IS
Email:MAHESWARMALODAS@GAML.COM PENDING. .... 2)IN 1ST PARA, MENTION WHETHER

PETITIONERS FILED ANY PETITION BEFORE LD TRIAL
COURT OR NOT. .... 3) AS PER TRACK REPORT
ATTACHED WITH THE PETITION , EW313913234IN
SHIPMENT NOT DELIVERED YET.

3 CRM (A) 3115/2025 MAYA MAL AND ORS. DEV KUMAR 16-09-2025 MENTION P.S. CASE DATE IN PETITION AS WELL AS
Mobile: 7003430773 SHARMA INLD PP.LETTERS.
Email:DEBKUMARADV65@GMAIL.COM

4 CRM(M) 1531/2025 SK ABDUL SALAM @ SALAM BABA APAN SAHA 16-09-2025 SIGNATURE OF LD. ADVOCATE IS REQUIRED ON
Mobile: 7003829503 ENVELOP.

Email:APANSAHA321@GMAIL.COM
5 CRM 1068/2025 MD. ALAM SK. SABRINA PARVEEN 09-09-2025 ATTACHED CERTIFIED COPY NOT IN ORDER
(NDPS) Mobile:7076410712
Email: SABRINAPARVEEN@GMAIL.COM

6 CRM(R) 108/2025 PROSENJIT DAM DEBANJAN 16-09-2025 1- WRONG CASE TYPE. BECAUSE OF U/S 302
Mobile:8240253929 CHATTERJEE 2- RESPONDENT PIN CODE
Email:DEBANJAN2CHATTERJEE@GMAIL.COM

7 CRM(R) 109/2025 DR. SANTI PRASAD SINHA ARKAPRABHO ROY 18-09-2025 1) ... ATTACH SERVICE DELIVERED TRACKING
Mobile:9475481471 REPORT OF RESPONDENT
Email:ARKAPROY98@GMAIL.COM

8 CRR 3784/2025 XXX DEVI PRIYA MITRA  26-09-2025 CLARIFICATION NEEDED IN THIS FILE.

Mobile:9830168273
Email:DEVIPRIYAMITRA@GMAIL.COM

9 CRR 3786/2025 REKHA DAS JAHANGIR 26-09-2025 THIS FILE IS OUT OF TIME SO NEED A CRAN FILE.
Mobile:9830329387 BADSHA
Email:BADSHAJ605@GMAIL.COM

10 MAT 1435/2025 JAYASREE MALLICK SUBHAS CH SAHA  25-09-2025 NO CERTIFIED COPY XEROX ATTACHED WITH
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Printed On 26-08-2025

Name of Petitioner

Mobile:9674546634

SUCHITRA MANDAL DAS
Mobile:9836047435
Email:SAHA.ARPS@GMAIL.COM

ACHINTA MALLICK
Mobile:7278833685
Email:SULAGNASARKARK3@GMAIL.COM

PARTHA MAJUMDER
Mobile:9830622638
Email:MIHIRKUNDU@GMAIL.COM

ARINDAM MAJUMDER
Mobile:9830622638
Email:MIHIRKUNDU@GMAIL.COM

AJOY KUMAR BHATTACHARYA
Mobile: 7595022178
Email:ABIRA12111979@GMAIL.COM

SEFALI PRAMANICK AND ORS.
Mobile:9733780725
Email: ARNABPRAMANICK2019@GMAIL.COM

SEKHAR CHAKRABORTY AND ANR.
Mobile:9474338729
Email:DEBNANDAN.B@GMAIL.COM

ANWAR HOSSAIN MONDAL AND ANR.
Mobile:9674657036
Email:VISHAL22101999@GMAIL.COM

PRATIK KUMAR GUPTA
Mobile:9804757819
Email:NUPURCHAUDHURIOFC@GMAIL.COM

Name of Learned Compliance
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ARPITA SAHA

SULAGNA SARKAR

MIHIR KUNDU

MIHIR KUNDU

ABIRA
BHATTACHARJEE
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List of Defect(s)

SECOUND JUDGES COPY
'HER' IN C J ADDRESING

INITIAL PAGES NOT IN PROPER ORDER

PETITIONER PINCODE WRONG

PETITIONER PINCODE WRONG

POINTS OF LAW PAGE DEFACED

ADV SIGN IN 0 PAGE MISSING

ADV AUTHORIZATION CERTIFICATE IN PRAYER

MISSING

RESPONDENT 3 DISTRICT MISSING

ORDER YEAR MAY BE RECTIFIED AT PAGE NO.
SYNOPSYS, PAGE-9,10,18,19,20 ETC. IN THE BOTH
PAGE



